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No • .£(. 4 ( i.No. 203/9 3/8 5-ITA.Il) 1 In continu at1on of thi a 
Offic:e Notification fio.5'736 (P.No.Z>l/245/82-lTA.II) dated 
31.3.1984, it is hereby notified for general information that 
the In sti tu tlon mentioned below has bean approved by Dep a»tment 
of Scienti fie & Industrial Research• New Delhi, the PresCribed 
Authority for the purpose.s of clause (111) of sub-section (1) of 
5ect1on 35 (Thirty fivefOnefThree) of the Income-tax Act, 1961 
read w1 th Rule 6 of the Income.. tax Rules, 19 62 under the category 
•Institution• subject to the follotid.ng condlttonsa-

1) Th•t the National Labour Law AssociatJ.on, New i)elhl will 
maintain a separate account of the sums received by it 
for scientific research. 

ii) That the said Institute will furnish annual retu~s of 
its scientific research aCtivities to the Prescribed 
Authority for every financial year in such fozma aa. may 
be laid do• and intimated ·to thea for this p•rpoae by 
30th Ap~il eaeh Year• 

iii) 

iv) 

That the said Institute Jllll aubmlt to the Prescribed 
Author! ty by 30th June each year a copy of their audl ted 
annual aecounts showlng thel:r total income and el(pendl ture 
and balance sheet showing ita assets liabilities with a 
eopy of each of these documents to the concemed 
Commissioner of I ncoma-tax• \ 

'\. 

That the aai d Institute wlll apply to Central Board· o~f · .. 
Direct Taxes, Minist:r:y of Pinance, (Departma'lt of lliev~ue1 
New Delhi, 3 months in advance before the expiry of, th•;, 
approval for further extension. 41\pplications received 
after the date o l expiry of appi'OY a1 are 11 able to pe 
rejected. 

D!,iUIUTIQH 

"National Labour Law Association, &.36, N.D.$.1~ 
Part-11, New Uelhi-110 049.• 

Thi a Noti ft. cation is effective fol' a period from 
1.4.198 5 to 31. 3ol988. /) • {) 
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Under SecretarY to the Government of India 
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